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SHRI YOGENDRA MAKWANA : We
cannot give such a blanket permission to
the State Governments. We have prescri-
bed a precedure for laying of transmission
lines and drinking water supply scheme.
This procedure has been simplified and a
shorter procedure has been suggested to
the State Governments. We sanction as
early as possible, but such a blanket permis-
sion; canpot be provided to any State
Government, because already the State
Governments, particularly UP and MP,
have violated the Act.

Villages cosaected by All Weather Roads

*411, SHRIMATI MADHURI SINGH? :

SHRI GHULAM MOHD. KHAN:

Will the Minister of RURAL DEVELOP-
MENT be plecased to lay a statement
showing :

\
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(a) the total number of villages connec-
ted by all weather roads till date and the
outlays provided to the States in the current
year, State-wise;

(b) whether itis a fact that there are
wide disparities among various Stales in
regard to development of various roads;
and

(c) the steps proposed to achieve better
results in development of roads in the rural
areas ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) : (a)A State-
ment is attached.

(b) Yes, Sir.

(c) The construction of rural roads is
taken up by the State Governments mainly
under the Minimum Needs Programme
which is in the State sector.

In order to enable the State Goveraments
to take up more rural roads construction
works, this Minisiry has advised the States
to take up these works under the newly
introduced Rural Landless Employment
Guaranttee Programme, The State Govern-
ments have also been permitted to take up
rural road works under the National Rural
Employment Programme.

Statement

-

(Rs. in crores)

Sl. State/UT

No. of villages

Qutlay approved

* No. connected by all for rural roads
weather roads as under MNP
on 31.3.1983 during 1983-84
1 2 3 4
1. Andhra Pradesh 10682 11.50
2, Assam 11789 7.50
3, Bihar 20996 30.00
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1 2 3 4
4, Gujatat 10577 500
‘5. Haryana 6583 ) 0.05
6. Himachal Pradesh 6755 6.50
7. Jammu & Kashmir 3571 4,00
8 Karnataka 7857 10,00
9. Kerala 1268 4.60
10, Madhya Pradesh 15148 12.00 ‘
11. Maharashtra 11730 18.50
12. Manipur 412 2.25
13, Meghalaya 2305 1.00
14, Nagaland 628* 0.50
15. Orissa 1242 5.50
16, Punjab 12018 —
17.  Rajasthan 5737 7.60
18. Sikkim 210 3.00
19. Tamil Nadu 12246 11,34
20. ‘l‘ripurg 1745 3.10
21. Uttar Pradesh 10056 58.00
22. West Bengal 17250 3.50
23 Andaman & Nicobar Islands 15 0.30
24 Arunachal Pradesh 207 2.00
25, Chandigarh 22 —
26. Dadra & Nagar Haveli 52 —_
27, belhi 236 0.02
28, Goa, Daman & Diu 403 0.05
29, Lakshadweep @ —_
30 Mizoram 100 2.75
31, Pondicherry 298 0.28
Total : 172138 215.66

*Figure as on 31.3.1982,

@ There are no villages.

There are islands.
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st W fag : sreaw o, WA
WX qaa A wgr § 5 31-3-83
a® 20,996 WAl FY 7AW ATT F FW
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<‘the total number of villages connected

by all weather roads till date and

the outlays provided to the States

“in  the current years, State-
wise ;
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A 5 wAEE &1 Aqr IAAIfcT &
Ffes arftor gus fagra ®1d & a9
fawmar &1 fagre & wia § gyl &¢
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57 § frea-fe Tedl #1078 400
FUT F 7 217.68 F7IT #7141 39 <@
#1 s+l & faatew & fqo far 1 w3t
A% oA, AT, @ SiwrT 2, AR K
9FF] 43T ¥ ea°9jH Ag Fg %A1, HhEF
367627 fEeydrex agF Fars wf 2,
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N Fafegs e A 21 &R
AT § AAFTA T0F HTAT  F34;
AgIT w1 FgA g1 F faw qg qzAr
aigaT § fr qfard mara ¢ g
fraq atg ge& & faar § o F9 aw
IETT 37 wial ¥ a€F P 7T I
Y ag "ar g ?
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st gfearg faw . asaw wRIea &
WE grad ¥ dww @ AT A0
e § -
[

All villages with a population of 1,500
and above and 50 per cent of the villages
with a pbpulation of 1,000 to 1,500 are to
be linked by all weather roads by 1980,
A cluster of villages project has to be
adopted in cases of hlilly, tribal, desert and
coastal areas where villages with population
of less than 1,000 can also be taken up.

Durilig the Sixth Five Year Plan, 50

per cent of the above physical programme
is to be achieved.

st Ao amEy ;o §F o FJiFE wY
1T AE FT W § | 7g ArfFar w0 qq09
@ ata E wgt e ga & s anfon
¥ ¥ faega Fz J0T § 1

weaw wgen - Aify A ad 2 fy
ATH TR FATE ATGT |

Nt gATw e ;¥ | T
TR AL ATAT R | WAY AHIT €@ A
fagre & g3 am & "

SHRI A.R. MAILU : Are there any
instances, which have come to the notice
of the Government of India, where the
States have ignored the gOidelines of the
Government of India in implementing the
roads programme, especially from Andhra
Pradesh and, if so, what action is proposed
to be taken to implement the guidelines
of the Central Government in every
State ?

MR. SPEAKER : The question Hour
is over.
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WRITTEN ANSWERS TO QUESTIONS

Financial Assistance to Karnataka
Government for provision
of Drinking Water

*405. SHRI G. Y. KRISHNAN : Wwill
the Minister of WORKS AND HOUSING
be pleased to state ;

(a) the financial assistance sought by
Government of Karnataka during the
drought in the year 1982-83 for providing
drinking water in affected villages and pro-
blem villages in that State ;

(b) the extent to which the financial
assistance  was given and the number of
problem villagés which have been covered
for making drinking water available during
the recent drought ;

(c) whether Central Government have
authorised any agency to check the grant
and proper use of Central assSistanc ;
and

(d) whether the allocated amount has
been fully utilised and if so, the details
thereof ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH) :
(a) and (b) The Ministry of Agriculture
which is concerned with the subject of
drought relief has indicated the assistance
that against the demand™ of the Govt. of
Karnataka for relief-assistance to the
extent of Rs. 23.56 crores for drinking
water supply in the drought affected areas,
the following ceiling of expenditure was
sactioned during 1982-83 and 1983-84 :- ¢

Crores

(i). Tubewell programmes in
rural areas for sinking
of 6500 tubewells :

(ii) Urban water supply Rs. 1,54

Rs. 11.05

(iii) Drinking water trans-
portation :

crores,





